CENTRAL ADMINISTRATIVE TR IBUNAL
BRNGALORE BENCH

o e

.Second Floor,
Commercial Complex,
Indiranagar,
Bangalore-38,

Dated: 51 JAN7994

BPPLICATION NO(s) 172 of 1994,
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ﬂPPLICANTS;KéK-Janardhan v/s. RESP DdDENTS°D1v151onal Railway Manager“

; : Southern Railway,Bangalord

: : and Others.
ToO. E
1. '~ Dr.M.S.Nagaraja,Advocate,
; vNo.ll Second Floor,Ist Cross,
f Sujatha Compelx,Gandhinagar,
| Bangalore-~9.
2. . The Divisional Personnel Officér,‘

F Southern Railways,Bangalore.

SUBJECT:=- Fofuardlnc of copies of the Ordevs passed by

the Central Rdministrative Trlbunal Bangalore,
: =XXX=

Pléase find enclosed herewith @ copy of the
ORDER/STAY ORDER/INTERIM URDER/, Passed by this Tribunal
in the above:mentioned application(s) on__ 21=-01=-1994. .,
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DEPUTY REGISTRAR 31}y
JUDICIAL BRANCHES,
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CENTRAL;;DNINISTRATIVE I~1§UNAL
BANGﬁLBRE BENCH BANGAUGRE

OXRIGINAL APPLICATION NG.172/94

FRIDAY THIS THE 21ST DAY .GF JANUARY, 1994

| Mr.Justice P.K. Shyamsundar - Vice Chairman

Mr.V. Ramakrishnan - Member(A)

ri K. K Janardhan,

AgPd 57 years,

Senlor Clerk, :

Uffice of the Sr, Divisional Engineer,
'Southern Railuay,

Bangalore - 560 023 . x Applicént

By Advobate Dr.M.S. Nagaraja)

Vs,

The Divisional Rgiluay Manager,

Bangalore Division,
Southern Railuay,
Bangalore - 560 023

The Divisional Personnel Gfficer,
Divisional Office,

Southern Railuay,

Bangalore

Unlon of India

represented by Secretdry to Govt,

Minietry of Ralluays,“ _ o

New Delhi o L . Respondents.

dispose off thevrepresentat;on stated to hava




been made by the applicant on 29.9.93. Ve
- accordingly dispose off this application by
diracfing the Departmént to consider and dispose
l'OPfAthe representation made by the applicant to

- DPO/SBC {(Divisional Personnel foicer, Southern

Railways, Bangalore) within six

date qf receipt of a copy of this order.,
that the applicant is due to retire by the end

of this month., But the factum of his retirement

should not be treated as a constraint on the

disposal of the representation referred to supra,

No costs,
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(V. RAMAKR ISHNAN)
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SECTION OFFICER L

CENTRAL ABBSZHSTFATIVE TRIBURAL

ABRL. 13068 BERCH

BAGBALOGE

months from the
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